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PREFACE
This publication contains a brief resume of work done by Tenth

Lok Sabha during the 2nd Session i.e. from 20 November to
20 December, 1991,

NEw DELHI; C. K. JAIN,
January, 1992 Secretary-General.
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1. DURATION OF SESSION

Date of commencement ......................... 20 November, 1991
Date of adjournment sine die .................. 20 December, 1991
Date of Prorogation .......................ceeee. 23 December, 1991
Total number of days of Session .............. 31 days

Number of actual sittings........................ 22 days

Number of hours of sittings .................... 141 Hrs. 40 Mts.
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SUMMARY

Bills introduced ..o
Bills opposed at introduction stage ...
Bills passed by Rajya Sabha and laid on the Table .............................

Bills passed by Rajya Sabha and returned bv Lok Sabha with amend-
117 1]

Bills returned by Rajya Sabha with amendments and laid on the Table
Bills passed ...
Bills negatived

Bills withdrawn ...
Bills part-discussed ...
Motions for adjournment of debates on Bills adopted

Bills referred to Select Committee

Bills referred 10 Joint Committee ...
Bills originating in and referred to a Joint Committee by Rajva Sabha in
respect of which motions for concurrence were adopted by Lok Sabha

Bills pending at the end of the second Session of Tenth Lok Sabha vide
para No. 642 of Lok Sabha Bulletin-Part 11 dated 31.12.1991 ...............

Nil

13
Nil
Nil
Nil
Nil
Nil

Nil
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SUMMARY

Bills pending at the end of the last session ..................... 74
Bills introduced .............ccooiiiiiiinin 4
Bills withdrawn ..............coooii 2
Bills negatived ...........c.coiiiiiiiiiii NIL
Bills removed from the Register of Pending Bills ............ NIL
Bills part-discussed .................oooiiiiii 1

Bills pending at the end of the session vide para No. 643 of
Bulletin-Part II, dated 31.12.1991 .................c.coni, 116

16



predal je W 1EdWWIAA0D M Aq UIxE
sdas agrpue pude) o m sipemueivy
1661°21°% ‘ginorp siuyym 0y ‘vondwmnsuco ewm
-0y o) igun ‘pooj jo Aiddns w soodmi

€ 0 oloueg elewepy Uewny sopuswIag 381090 UYS Jo suop Junmjoaur [epueds pasoday -
preda e
1661°11°ST Ul JUIWUIA0D N} Aq uIyn) sdos @
puUe ANUROO 3 JIAO [[@ SIODOP I0MALIS
.M .w_ JepAod “TW WYS  wiseys Joyuos yeuley uys @ 4q YIS 3 o no Sumue wonemg |
dn uvaymy uonuIE PR ‘ON
UdNEl WL  UYM AR /INSUN JO JWeN OYMm JIQUIN jOo SureN polgng s

17



5. DIVISIONS

of Divisions held

18



siurln 10§
spuewdq uo Junoa
sS 9 pue uoIssSRISIQ

1661'11°97

1661°11°sT (votssas 15)
[661°11°CZ 1661°8°9Z
128png qofung (n)

26-1661 10} (qufeng) adpang

261661 10} (j13@20)
wipag jo podsar o nuwin

9 7 1661°Z1°91 1661°Z1°El 30} spuswa Kmuamapddeg
138png maauan (1)
W H
uaye) awnyp

uotssSIp jo (s)are@ uoneinasasd jo g

SSANISNA TVIONVNIA °9

19



1661°C1°02

1661 ‘19quisodQ (T OF 13qQWIAON O
1661 ‘19qWa00Q (T O JQUIAON (X
1661 ‘19qWodQ (T O) JQWIAON (T
1661 ‘13quaoaq 81 01 €

1661 ‘19qua03q (T O 130N (X
1661 ‘wndny o€ o1 €1

- 1661 “15ndny p1 01 A 6

ueypreqon Kadeqg uys
wiepenwqg WEN UGS

eqdiq newUYS

1 Aa04g) ugs
WeIN ORIPULMOD LIS
roqg nypursednry 1Q
eqsed JeqYV ‘g LNS

e L R A T

v

€

paurid aaed| uaym Aeq

pouesd 2AB3| YIYm Jo poudd

SIQUDW JO JWEN

JONASEV 40 FAVAT °L



1661 "13q0150 Yi{| 3y) UO 13pisald 1 AQ pansst uoneWIRROLg Y1 jo [eaoidde n:._xoua E.x..._wnob Loymers yimBuoge -.88._85.

‘wkeeyBapy
jo Aws A o) uous uy
uoumusuo) A Jo 95¢ WM
pun ‘1661 ‘13q0RO WLl

€0 v 16'71°01 lueapy Y1 uo Judpisald Y1 Aq pansst

UMBIDYUM  SaelV dwOH H  leTre  BuysuN el uys 161 UONBWE|I0I JO UOHEIOAY,
PaUIDUOD JudW uoISSNISIp paaow oym 3

syewdy  -ued>q/ANSIIN BRI Jwi]  Jo (S)3leQ IIQWIW JO weN JIpUn UOOOW wlqns jJaug

161 AnY Jdpun uopoly (1)
NOILOWN °8

21



I e W Y
P S

MOTION UNDER RULE 191

SUMMARY
No. of notices reccived .vovvnivnieniiniieiiiiirirereieeenen, 212
No. of motions admitted ..................c.coeeiiiiiiiininnn, 112
No. of motions discussed..........ccoeviveiiiieniiiinninninnns 1
No. of motions remained part-discussed ..................... NIL
Total time taken .................ccooiiiiiiiiiiiiieee e 4 hours and
3 minutes
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10. OBITUARY REFERENCES

Sl.  Name of particulars Date of death Date on which  Time
No. of Membership reference made  taken
H M
1 2 3 4 5
1. Shri Ramnath Goenka, 5.10.91 20.11.91 ")
(Member, Constituent Assembly,
Provisional Parliament and Fifth Lok
Sabha).
2. Shri Kinder Lal, 5.10.91 20.11.91 0 11
(Member, Third to Fitth and Eighth
Lok Sabha).
3. Shri K. Apnanda Nambiar, 11.10.91 20.11.91
(Member, First, Third and Fourth
Lok Sabha).
4.  Shri K. Lakkappa, 8.11.91 ZO.II.QIJ
(Member, Fourth to Seventh Lok
Sabha).
5. Shri Parmai Lal, 12.11.91 25.11.91 0 0
(Member, Sixth and Ninth Lok
Sabha).
6.  Shri T.V. Chandrashekharappa, 18.11.91 26.11.91 0 0
(Member, Fifth, Seventh to Ninth
Lok Sabha).
7. Shri T.S. Avinashilingam Chettiar, 21.11.91 29.11.91 0 02
(Member, Central Legislative As-
sembly and First Lok Sabha).
8.  *Shri Binode Bihari Mahato, 18.12.91 19.12.91 0 20
(Sitting Member).
9. Shri Ramsingh Bhai Varma, 29.10.91 20.12.91
(Member, Second and Fifth Lok
Sabha).
10. Shri H.C. Linga Reddy, 26.11.91 20.11.91 0 0
(Member, Third Lok Sabha).
11.  Shri K. Kunjambu, 14.12.91 20.12.91

(Member, Sixth to Eighth Lok
Sabha).

*House was adjourned for the day, without transacting any busincss.
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11. PAPERS LAID ON THE TABLE

(a) By Government 948
(b) By Private Members NIL




12. PETITIONS

Presented by Members Four

27



-uodas pue uonedusaaut
‘uoneunuexa 10§ sadajaug Jo INNWWo)
3yl 01 1apew Ayl Pau3Jal  ‘ISNOH

oudo]

M o

‘eyqes Yo7 ‘1axeadsg
jJoasaqy  uonewnul-uou

PuR ‘[66] ‘JIQWIAON T UO BjINOY
e o4 esuQ £q ‘dW ‘oudol
epuj uewny Jo saue  padaje

3y Jo wasuod ayi yum “1qeads L 80— 0 1661°C1°C1 epuj Uewny Suipredas  a83uud  jJo  wonsand
W 'H
S 14 £ 4 I
E g ]
Yl as0jaq
1y3noaq 1ueWw
ew Iy paIsrel
golym  oym 1aquIdW
SNOH/ieYD Y1 Jo uoisIg uaxer sty uo eq Y jo dweN walqng joug

YALLVA 3DdTIAINd €1

]



14. QUESTIONS

(i)  Starred Questions
(a) Number of Questions put down in the Question Lists for Oral answers
(b) Number of Questions Orally answered

(i)  Short Notice Questions
(a) Number of Questions put down in the Short Notice Questions List
(b) Number of Short Noticc Questions Orally answered

(iii)  Unstarred Questions
(a) Number of Questions put down in Question Lists dor Written answers

(b) Number of Questions for which Written answers were laid including
those put dowan for Oral answers but not reached for Oral answers.

-Nil-
-Nil-

**4999
5360

*Include 9 Starred Questions/transterred/ postponed from one Ministry 0 another.
\*Include 78 Unstarred Questions deleted/transierred from one Ministry to another.
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15. RESIGNATION BY MEMBER

Name of Member State Constituency  Date from which Remarks
accepted by
Speaker
Shri Gangula Prathap Andhra Nandyal 2399 Announcement
Reddy Pradesh made in the
House on
20.11.91.
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DISCUSSIONS ON MATTERS OF URGENT PUBLIC IMPORTANCE

“ e e N

No. of notices received
No. of discussions admitted
No. of discussions held

FOR SHORT
DURATION UNDER RULE 193

SUMMARY

No. of discussions remained Part-discussed

. Total time taken

35

225
19
4
Nil
29 hours and 45
minutes



18. SPEAKER/DEPUTY SPEAKER/CHAIRMAN
Announcements/ Observations/ References

Subject

By whom

Date

Announcement—regarding televising the pro-
ceedings of the House.

Announcement—regarding  functioning  of
Prime Minister, Shri P.V. Narasimha Rao, as
the Leader of the House.

Announcement—regarding setting up.of a Par-
liamentary Committee to look into the func-
tioning of the fertilizer industry.

Announcement—regarding relinquishment  of
office by Secretary-General (Shri K.C. Rastogi)
on retirement from service w.e.f. 31.12.1991
and his appointment as Honorary Officer of the
House.

Announcement—regarding carrying out the
duties of Secretary-General by Shri C.K. Jain
w.e.f. 1.1.1992.

Valedictory reference on conclusion of the
Second Session of Tenth Lok Sabha.

Speaker

Speaker

Speaker

Speaker

Speaker

Sarvashri Lal
Krishna  Advani,
P.R. Kumaraman-
galam and the
Speaker.

28.11.1991

6.12.1991

10.12.1991

20.12.1991

20.12.1991

20.12.1991.




19. STATEMENTS

(i) Statements Made/Laid by Ministers Under Rule 372

Sl Brief Subject Name of Minister Date Time
No. taken
H M.
2 3 4 5
1. Government business for the weck Shri P.R. 22.11.1991 0 ol
commencing Monday. the 25th Kumaraman-
November. 1991. galam
2. Recent deaths in Delhi due to the Shri M.M. Jacob 22.11.1991 0 o8
consumption of spurious drugs.
3. Situation arising out of recent com- Shri M.M. Jacob 22.11.1991 0 07
munal violence at Varanasi.
4. Gold transactions. Shri Manmohan  22.11.1991 0 03
Singh
5. Cauvery Water Dispute. Shri Vidvacharan 25111991 013
Shukla
6. Safe return of Mr. Liviu Radu. the Shn M.M. Jacob 26111991 0 ol
Romanian diplomat. who was Kkid-
napped on the 9th October. 1991,
7. Correction of the reply given on the  Shri M. 270111 (U]
20th November. 1991 to Starred  Arunachalam
Question No. 6 by Shri Arvind
Ncetam regarding allotment of plots in
Rohini.
*8. Dccision of the Government to ¢x-  Shri Rameshwar 27111991 0 06
tend the date for the operation of Thakur
Foreign Exchange Remittances. India
Development Bonds and Voluntary
Deposits Schemes.
9. Flood situation caused by the recent  Shri Balram  29.11.1991 0 08
cyclonic storm in the Bay of Bengal.  Jakhar
10. Government business for the week Shri P.R. 29.11.1991 o m
commencing the 2nd December. Kumuraman-
1991. galam
11. Minimum release price for Coffee.  Shri P. Chidam-  29.11.1991 0 08
baram
12. Explosive device found on Air India Shri Madhavrao  2.12.1991 0 0

flight 111 on the 1st December. 1991
at Delhi Airport.

Scindia

*Also laid on the Table a copy each of three notifications (Hindi and English versions)
published in the Guzette of India dated the 27th November. 1991 on the subject.
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1 2 3 4 5
13.  Situation arising out of carthquake in Shri Balram  5.12.1991 0
hills of Western Uttar Pradesh. Jakhar
14.  Restructuring of the governmental Shri S.B. Chavan  5.12.1991 0
set-up in Delhi.
15.  Government business for the week Shri Ghulam  6.12.1991 0
commencing the 9th December, 1991. Nabi Azad
16.  Accident involving train No. 3 Shri Mallikarjun 9.12.191 0
Pathankot-Baijnath  Passenger  bet-
ween Jawanwala Shahr Harsar Dehri
on Pathankot-Joginder Nagar narrow
gauge section of Northern Railway
on the 7th December. 1991.
17. Cauvery Water Dispute. Shri Vidyacharan 11.12.1991 0
Shukla
138. Government business for the week Shri P.R. 13.12.1991 0
commencing  the  16th  December. Kumaraman-
1991. galam
@ 19.  The Times of India’ Group of News-  Shri P.A. 13.12.1991 0
papers. Sangma
20.  Clarification of the reply given by the Shri S.B. Chavan  16.12.1991 0
Minister of Home Affairs on the 13th
Dcecember. 1991 to the Discussion
under Rule 193 regarding general
deterioration in Law and Order situa-
tion in various parts of the country
with reference to recent spurt in inci-
dents of terrorism. secessionism and
Kidnapping.
*21. Management of the cconomic crisis.  Shri  Manmohan  16.12.1991 0

Singh

(@ Mcembers were permitted to ask clarificatory  questions. )
* Also laid on the Table a copy of the detailed statement (Hindi and English versions) on the
subject.

1

10

01

02

07

03
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2

3

4

22.

24.

26.

27.

Correction of the reply given on the
5th September, 1991 to a supplemen-
tary by Shri Sharad Dighe on Starred
Question No. 694 regarding im-
plementation of Assam Accord; and
the reasons for delay in correcting
the reply.

Report scuffle on the llth
December, 1991 between a journalist
and a police officer and the arrest
of some Tibetan girls in front of
Chinese Embassy in New Delhi on
the 15th December, 1991.

Arrest of Shri Indrajit Gupta. M.P.
and others at Chandigarh on the 16th
December, 1991.

The Commonwealth Summit in Ha-
rare, the G-15 Summit in Caracas
and the visits of the Prime Ministers
of Nepal and People’'s Republic of
China.

Communal disturbances in Palghat in
Kcrala on the 13th-15th Dccember.
1991.

Inclusion of the History of post-inde-
pendent India in Academic Cur-
riculum.

Verification and evaluation of cus-
toms duty to a Multinational Com-
pany by the Governmcent.

Shri M.M. Jacob

Shri S.B. Chavan

Shn $.B. Chavan

Shri P.V.
Narasimha Rao

Shri M.M. Jacob

Shri Arjun Singh

Shri Rameshwar
Thakur

16.12.1991

17.12.1991

17.12.1991

20.12.1991

20.12.1991

20.12.1991

20.12.1991

0 02

005

02

032

0 06

003

004

£Members were permitted to ask clarificatory qucstions.



(ii) Matters Under Rule 377

Position regarding receipt of replies from Ministries concerned during Tenth Lok Sabha

as on 30-1-1992

Total number of No. of replies

Percentage  of

matters raised sent to Members replies sent to
by Ministers and Members by the
copies endorsed Ministers
to Lok Sabha
Secretariat
First Session 270 156 51.717
(9-7-91 to 18-9-91)
Second Session 133 4“4 33.08

(20-11-91 to 20-12-91)




20. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSINESS
Business Time Percentage
Taken to the total
time taken
H M
ADJOURNMENT MOTIONS 0 08 0.1
BILLS
(a) Government Bills *31 43 224
(b) Private Members' Bills 7 32 5.3
BUDGETS
(a) General Budget 2 46 1.9
(b) Budget in respect of 6 55 49
States under President’s rule
CALLING ATTENTION NOTICES 1 10 0.8
DISCUSSIONS
(a) Half-an-Hour Discussions (Rule 55) 1 15 0.9
(b) Short Duration Discussions (Rule 193) 29 45 210
MATTERS UNDER RULE 377 3 24 2.4
MOTIONS
(a) Motions under rule 191 and 342 @ —_
(b) Motions under rule 388 0 01 —
QUESTIONS 17 49 12.6
RESOLUTIONS
(a) Statutory Resolutions *@4 03 2.9
(b) Private Member’s Resolutions 4 51 34
STATEMENTS (Rule 372) 30 22
OTHER MATTERS such as Oath or Affirmation, Papers 27 09 19.2
laid on the Table, Obituary References, Questions of
Privilege, Points of Order, Personal Explanations, etc.
141 40 100.0

*Joint Discussion took place on a Statutory Resolution [vide Statement No. 16(i) Si. No. 2]
and Motion for consideration of connected Government Bill [vide Statement No. 3(i) SI.
No. 11). Time taken on Joint Discussion has been shown under Government Bills.

@Joint Discussion took place on a Motion under rule 191 [vide Statement No. 8(i)] and a
Statutory Resolution [vide Statement No. 16(i) SI. No. 1]. Time taken on Joint Discussion
has been shown under Statutory Resolutions.
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